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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZON

CHENNAI
Original Application No. 91 of 2023 (SZ)

Tribunal on its own motion SUO MOTU based on
the news item published in ‘The New Indian Express’,
Chennai E-edition dated 30.06.2023,

“Road being laid inside marshland in Perumbakkam”
..... Applicant

Verses.

1) Director Directorate of Town and Country Planning (DTCP),
2nd, 3rd & 4th Floor, C&E Market Road,

Koyambedu, Chennai, Tamil Nadu.

2) District Collector,
Chengalpattu Collectorate,
GST Road, Chengalpattu. 1

3) Additional Chief Secretary Department of Environment & Climate Change,
No.1, Jeenis Road, Panagal Building, Ground Floor,
Saidapet, Chennai, Tamil Nadu.

4) Member Secretary Tamil Nadu State Wetland Authority,
Panagal Maligai, Saidapet,
Chennai, Tamil Nadu.

....Respondents

INDEPENDENT REPORT FILLED BY THE DISTRICT COLLECTOR,
CHENGALPATTU

I, S.Arunraj, S/o. R.Samuthira Pandiyan, male, aged about 31 years residing
at the Collector’s bungalow, Chengalpattu, discharging duties as District Collector,

Chengalpattu, do hereby solemnly affirm and sincerely state ag follows:-

&

DISTRIGT COLAFECTOR
CHENGALPATTU
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It is submitted that the Tribunal based on the news item in Tamil Newspapcr

the New Indian Express, Chennai, edition, dated 30.06.2023, captioned “Road

being laid inside marshland in Perumbakkam” has SUO MOTU taken up the

subject matter for the adjudication.

It is submitted that in the above case a detailed report by the District

Collector Chengalpattu submitted before the Hon’ble Tribunal on 22.09.2023.
Subsequently, when the above case came up for hearing on 20.08.2024, the

Hon’ble Tribunal was pleased to issue the following direction:-

“1. The reply of the 5th Respondent is filed, which is yet to be uploaded.

2. The report of the District Collector - Chengalpattu District stales that the Sy.
No.286 is Ryotwari Nanjai, as per the Adangal Register in Fasli No.1432, which
correlates to the year 2022.

3. The learned counsel appearing for the S5th Respondent would state that the
alleged filling on the land was done only at the request of the Survey Department to
enable them to do the survey. He also stated that the said communication from the
Survey Department would be furnished along with the additional report.

4. The District Collector — Chengalpattu District is directed to produce the
records from the year 1911, indicating the total extent of the wetlands and the ban,
if any, on alienating the same and also the details of the pattas granted and
conditions imposed, if any.”

It is submitted that pursuant to the above direction of the Hon’ble Tribunal
the revenue records in respect of Perumbakkam village were thoroughly perused
and the following facts and figures could be identified from the records.

1. As per the 1911 RSR record in respect of Perumbakkam village in
Chengalpattu district, Survey Number.286 is a patta land wherein Ryotwari
patta had been granted to private individuals. The aforesaid pattas arc
‘Ryotwari pattas’ and therefore, cannot be categorized as conditional pattas.

2. As per the RSR register the revenue village of Perumbakkam had survey
Numbers 1 to 445. However the UDR ‘A’ register of the above village
contains 1 to 546 survey numbers.

DISTRICT COLUECTOR
CHENGALPATTU
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Th : o
Rst;t;);.a.l tzxtetr; _of tht.e land comprised in 445 survey fields mentioned in the
gister tallies with the 546 survey fields found in the UDR ‘A’ register.

. Taking into account the area correlation, it has become clear that the total
extent of land comprised in survey number 430 of RSR register, has
subsequently been subdivided into the sub divisions starting from
446 to 546 mentioned in the UDR ‘A’ register.

5. From the above facts, it is clear that the survey number 534/4 of UDR ‘A’
register, classified as ‘Sathuppu Nilam’ (Marshland) admeasuring an
extent of 20.74.0 hect, has come into existence by sub dividing survey
number 430 of RSR register classified as Perumbakkam Reserved Forest,
admeasuring an extent of 643.90 acres.

6. Further, it is submitted that, barring the survey number 534/4, no other
sub divisions created from the original survey number 430 of the RSR
register has been classified as ‘Sathuppu Nilam’ in the revenue records.

7 1t is submitted that from the available records it has become clear that no
patta has been issued to any private individuals or organization in respect of
the land comprised in the aforesaid ‘marshland’ in the Survey Number
534/4 of UDR ‘A’ register.

8. Itis submitted that as directed by the Hon’ble tribunal, the connected land

records from the year 1911 (relevant copies of the RSR ‘A’ register of 1911
and the UDR ‘A’ register of 1984) are enclosed herewith for the kind
reference of the Hon’ble Tribunal.

The foregoing facts and documents related to the subject matter arc submitted

for the kind consideration of the Hon'ble Tribunal and for further orders.

DISTRICT COLLECTCR
CHENGALPATTU
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